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WOMAN FOUND
DEADINLALBAGH LAK

EXPRESS NEWS SERVICE @Bengaluru

SECURITY guards at Lalbagh Bo-
tanical Garden were shocked after
seeing the body of a 22-year-old
woman floating in the lake near the
West Gate on Saturday morning.

The deceased has been identified
as Jenisha Nath, a domestic help,
who married one Navnath Raj four
years ago. The couple had been liv-
ing in Sarjapur for the past three
years. Raj works as a security guard
in an apartment.

According to the Siddapura po-
lice, around 6.30 am, a Lalbagh secu-
rity guard noticed the body and
alerted the police. Initially, the vic-
tim was unidentified, but it was
later learned that she had run away
from Vani Vilas Hospital, located on
the Victoria Hospital premises
around 4 am, which is about 3 km
from Lalbagh. The police suspect
that she may have taken the ex-
treme step around 5.30 am after en-
tering the garden. Security guards
had allowed her inside, assuming
she was a morning walker.

The police said that the family
members noticed that Jenisha
had gone missing from the hospi-
tal and went to file a complaint.
Later, they were taken to the mor-
tuary, where they identified her
body. They told the police that
Jenisha had given birth to a baby
boy on August 16. The next day,
they learned that the newborn
was suffering from a liver-related
health issue. She was upset about
the baby’s condition, and though
the child was being treated at the
hospital, she is suspected to have
taken the extreme step due to
post-partum depression.

j HELPLINE &

If you are having suicidal thoughts,

or are worried about a friend or need
emotional support, someone is always
there to listen. Call Sneha Foundation -
04424640050, Tele Manas - 14416
(available 24x7) or Call, the Tata
Institute of Social Sciences’ helpline =
02225521111, which is available
Monday to Saturday from 8 am to 10 pm.

16-YEAR-OLD DIES BY
SUICIDE, FAMILY CITES
SCHOOL PRESSURE

A 16-year-old SSLC
student died by

suicide at her

residence under the
Madanayakanahalli
police station limits on
Friday evening. Her
family alleged that she
took the extreme step
due to pressure from
school homework. The
deceased, identified as
Kusuma, was a
student of a private
school in Makali.
According to the
police, she ended her
life around 6.30 pm
after taking leave from
school to complete her
homework. When she
did not respond for a
long time, her family
broke open the door
and found her hanging.
They immediately
alerted the police. The
family alleged that she
was under stress
related to her studies
and homework.
However, Ashok,
headmaster of the
private school, denied
the claim. Speaking to
reporters, he said, “We
are conducting extra
classes for Class 10
students and asking
them to complete one
page of homework and
two pages of reading.
There is no force or
harassment from the
teachers.” He added
that Kusuma was a
good student who
submitted assignments
on time and performed
well academically.The
police said a case of
unnatural death has
been registered.

BENGALURU

sunpay 4.,08.2025

Bengaluru Traffic Police collected Rs 4.18 crore from 1.48 lakh violations on Saturday, the

first day of the 50% concession announced by the Karnataka government on traffic penalties. The
government had announced the scheme on Thursday, offering a 50% discount on pending traffic
fines recorded through the e-challan system. The concession will be available until September 12

Brother of deceased eligible for compassionate job: HC

EXPRESS NEWS SERVICE
@Bengaluru

IF the spouse predeceased an
employee, and there are no
children, the brother of the de-
ceased employee can be ap-
pointed on compassionate
grounds, the Karnataka High
Court has told the Karnataka
State Road Transport Corpo-
ration (KSRTC).

It said the mere marriage of
the deceased employee cannot be

a ground to reject an application
for compassionate appointment.
But the court granted
KSRTC the liberty to
seek cancellation of
the appointment if the
brother fails to take
care of his mother.
Justice Suraj
Govindaraj passed the or-
der while allowing a petition
filed by Mantavva and Sangan-
na, the mother and brother of
the deceased -- Veeresh Mantap-

Chief Minister Siddaramaiah’s legal advisor and Virajpet MLA A S Ponnanna,
Karnataka Kodava Sahitya Academy president A C Mahesh Nachaiah and others at
the Kodavaamera Aara Bera held in Mysuru on Saturday | ubAyASHANKAR'S

pa Lolasar, who was working in
the KSRTC Ballari division.
The two had questioned

the KSRTC’s decision of
November 2024 to re-
ject their application
for a job. Veeresh, who
was a KSRTC driver,
died in 2023. When his
brother sought the ap-
pointment on compassionate
basis, it was rejected on the
grounds that the deceased was
married and no employment

on compassionate basis can be
provided to his brother.

The petitioner’s counsel
submitted that Veeresh’s wife
Sunanda predeceased him in
2022 without any children.
Veeresh was taking care of his
mother and brother. Now that
the brother is looking after the
mother, he should be given ap-
pointment, it said. But the
KSRTC’s counsel contended
that as per policy, if the de-
ceased was married, compas-

Corrupt officers using
mediators in offices: Court

EXPRESS NEWS SERVICE
@Bengaluru

THE Special Court for Lokay-
ukta cases slammed officials
for engaging mediators and
middlemen to carry out their
corrupt activities. “They are
providing chairs and tables to
mediators inside public offices
for collection of gratification,”
observed Judge KM Rad-
hakrishna on Saturday,
rejecting bail applications of
Ramamurthy Nagar Police In-
spector Rajashekar NH, Sub-
Inspector Ruman Pasha and
Imran, a private person, who
were arrested while accepting
Rs 1 lakh bribe at the police
station.

The court said that prima
facie, it exposes the involvement
of accused police officers. The
case involves a man trying tofile
a complaint to trace his wife, who

had gone away with cash and
gold ornaments, leaving their
two children behind. on June 5,
the woman, Sushma threatened
to die by suicide and withdrew
Rs 131akh from the bank account
of her husband, Gopinath Pub-
bishetty. On June 9, she took 621.9
gm of gold ornaments from their
joint locker without intimating
her husband. On August 3, she
left the house.

Gopinath, with the help of
Manjunatha N -- an advocate, ap-
proached the accused inspector
and SI, who demanded a bribe of
Rs 2 1akh to register a case. After
Gopinath pleaded, the demand
was scaled down to Rs 1.50 lakh.
Later, he filed a complaint with
the Lokayukta police, who laid a
trap and arrested the two police
officers while accepting Rs11akh
at the police station through a
mechanic in the locality at 9.15
pm on August 16.

State caps deputation period for health dept officials

EXPRESS NEWS SERVICE
@Bengaluru

THE state government has put
a cap on how long doctors and
staff from the Health Depart-
ment can stay on deputation
in medical colleges, corpora-
tions, and other departments.

This comes after repeated con-
cerns that large-scale deputa-
tions were leading to staff short-
ages in government hospitals,
while many employees contin-
ued in urban postings well be-
yond the permitted tenure. Un-
der the new rules, Group A
officers can serve a maximum of

three years, Group B for four
years, Group C for five years, and
Group D for seven years.

The government order makes
it clear that deputation will be al-
lowed only against sanctioned
and equivalent posts. Staff can-
not be posted to higher cadre jobs
or assigned unrelated duties.

Deputation periods will now
be aligned with the state’s annual
general transfer cycle. Staff
whose deputation ends must re-
port back to the Health Depart-
ment, if not relieved by their su-
perior, they will be considered
“self-relieved” and must return
on their own.

sionate employment cannot be
provided to anyone other than
the wife and children.

The court said the ambit and
purport of appointment on a
compassionate basis is to ensure
that the family of the deceased
is taken care of. In this case,
KSRTC does not deny a compas-
sionate appointment but only
contends that the brother could
not be granted a compassionate
appointment as the deceased
was married.

Family duped of
34.25 crin stock
market fraud

EXPRESS NEWS SERVICE
@Bengaluru

A 48-year-old man and his family
lost Rs 4.25 crore in a stock mar-
ket fraud allegedly involving
family friends, who lured them
with promises of a 35% return.
According to the complaint
filed by Shankar (name
changed), one Hari Subrama-
niam, known to the family, often
discussed stock market invest-
ments with them. He allegedly
persuaded the complainant to
invest in Globe Capital Invest-
ment Private Limited and intro-
duced him to Ramprasad Ash-
win, who claimed to be a
sub-broker associated with the
Delhi-based brokerage firm.
The duo promised consistent
returns of 35-36% annually or
monthly and lured the family
into investing. Shankar first
transferred Rs 1.25 crore to
Globe Capital Market Ltd’s ac-
count, after which his family
members invested an additional
Rs 3 crore. The accused alleged-
ly collected details of their de-
mat accounts, login credentials,
and OTPs, and carried out unau-
thorised transactions without
their knowledge. A case has
been registered under the IT
Act. The alleged fraud took place
in 2021, and the facts are being
verified, a police officer said.

: Government of Tamilnadu
/Rural Development and Panchayat Raj Department
? District Rural Development Agency, Erode.
Tohder Motice Moe-Mo. J466/2023/AL0 Dt.22.08.2023
Notice Inviting Tender
Construction of New houses to Srilankan Tamil Refugees Camp -
Phase-III (2025-26)

1. For detail, wisit wwslintendes.govin

Z. eBids are imdted by the Joint DirettorProsect Directos, Destrict Ruesl Devslopmens
fgency, Erode District, forthe Constroctions of 44 Comibined howwes {1 -Comibsned houses
4 novof howses, tatally 176 houses] pathapge wise under Construction of New houses to
Srilankan Tamdl Refugees Camp - Phats 1 {BIES-26] | Tas Cover 5ysTem)

4. The bid documents can sl be downlosded free of cozt from
voww teners goyin lom 26,08.2025 vo 1109 2025,

4, Last date and Time
[ Last Date and Terme for gownkaading

and subminsan of Bid Docisments

(0} Deate @nd Time of online opening
of Bl Documents

11.09. 2075 Up to 3,00 P8

11092025 4.00 PR

-

DIP8 4506/ Tended (2035

P Can Fin Homes Lid

= EBE, 2 Fipor, BOMt R4, B Block,

Lﬁ’??‘“fﬁ!’“ ;.,,if;:td Mear Police Station, Opp. Bathany School

DRI NN Koramangala, Bangalore-5600485
KORAMAMNGALA BRAMCH koramangale & canfinhomes.com

Tab (30-4111287%41 115635, Fe2S0ra45713
CIN: LBS110KA1BETPLCO0BESS

DEMAND NOTICE
Under Section 13(2) of “The Securitisation and reconstruction of
Financial Assets and Enforcement of Security Intarest Act, 2002
(No, 54 of 2002)"

UJVN Limited

o

r

“UJ WAL . Maharani Bagh. G.M 5. Road, Dehradun-248008
Telephone. 0135-2TE3808, Fax: 0135-I763508
1P CiIN Mo, g 0URI001 SGCATEREE, Webaite: www. ujvnil.com

RO No. 586 e-Tender Notice Dated : 22082025
Office of the Executive Engineer (Civil) (1&P-1I), UJWVN Limited, “Ujwal",
Maharani Bagh, G. M. 5. Road, Dehradun-248008, invites online
bids from interested parties. Brief summary of tender is ghven balow
Tender No.- OXUIVNLEE(I&P-11)/2025-26

Mame of work: Drlling work for Geolechnical Invesfigation &
Associated Testing at Ichar Pumped Storage Scheme (G00MW),
Disti-Dehradun, Ultarakhand

Estimated cost : T 2,87 99, 751.00/- (Plus applicabla GST extra)
Date of avaitability of bid document on websile: 28.08 2025

Last date for submission of bids on website: 24.00.2025

For fuller & further details, kindly visit e-procurement porial
“hitp.fuktenders.gov.in® {EE (C) (I8P}, UJVNL}

Avoid wasteful use of Eleciricity

Ta,
1. Mr. Tarundeep Arora (Borrower)
2. Mrs.Bhavanajit Arora (Co-Borrower)

Address: AF-14 lfena Meala Apriment, Next o Gold Coin Club,

Ananthapura Village, Electronic City Post,Bangalore - 560100
3. Mr.Arup Sharma, AT-CB Block "&' Ittina Meala Aprimant Mear Gold

Coin Club, Electronic City, Bangalore-560 100 (Guarantor)
Mo, 1 & 2 amongst you have availed a housing loans from our branch
against the security of mortgage of the following asset belanging to
Mol & 02, An amount of Rs.48,89,505/- (Forly Eight Lakhs Eighty
Mine Thousand Five Hundred Five Rupees Only) is due from you, ta
Can Fin Homas Lid. as on 11.08.2025 together with future interest at the
contracted rata.

DETAILS OF THE MORTGAGED PROFPERTY":
SCHEDULE "A" OF THE PROPERTY :All that piece and parcel of
convared propernty bearing Sy No 49 Measuring 2 Acres 8 Gunias of
land equivalent o 85832 square feet situated at Bannahall Attibede hobii,
Anekal Taluk, Bangalore. bounded as follows: East by : Road, West by
! Raja Kaluve, North by: Jayaramareddy Properly, South by :
Ramaswamy Reddy Froperty
SCHEDULE “B" OF THE MORTGAGED PROPERTY : All that
Residential Apartment bearing No.G 53 in Ground Floor the project
*Mizarga Sarovara” built in schedule "A" property and apartment
measuring 987 Sq Ft of super built of area approximately inclusive of
balconies, ulility areas and proportionate share in common areas such
as passages lobbies lifts, Stalrcasa and ofher areas of common use OMNE
covered car parking space together with 329 Sq Ft undivided share,
right, title, interest and cwnership in the land in the Schedule 'A’ property
and the apartment is. bounded as follows: East by : Flat No.G 44, West
by :Flat No.G 54, North by:Swimming FPool, South by:Flat No.G 52
Reglistered demand notice was sent to Nos. 1.8 2 amongst you under
Seclion 13 (2) of the SARFAES! Act, 2002, bul tThe same was returned
unserved, The undersigned has, therefore, caused thase Motices to ba
pasled on the premises of the last Known addressas of the said
Borrower's as par the said Act. Hence this papar publication. As you
hawve failed to adhearz to the terms of the sanction, the account is
classified as a Mon Performing Assel on 30.04.2074 as per the NHEB
Guidelines. You are hereby called upon to pay the above said amount
with coniracted rate of interest thereon from 11.08.2025 within 60days
from the date of this notice, failing which the undersigned will be
constrained 1o Inltiate action under SARFAESIAcCT 1o enforce the
aforesaldsecurily, Further, the attention of borrowers f guaranfors is
invited 10 the provisions of Sub-section (B) of Section 13 of the Act, In
razpect of time available to tham to redeam the secured assats.
Place: Bangalore, Sd-
Date : 23.08.2025 Authorised Officer
Can Fin Homes Limited

All the news. In just & click. | e INDIAN ;'-I;
Log te www.nowindlanezpress.com EXPRESS E_' e _"' -
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g Bank of Baroda

1A Govermment of india Undestaking)

L5

Indiransagar Main Branch, No.325, C M H Road, Indiranagar, Bengaluru-560038
POSSESSION NOTICE

13145 (Far Immable= Property] APPENDIE- IV under Rul= &{1)

The undersigned baing tha Authorized Officer of the Bank of Baroda, Indiranagar |
Main Branch, Bengaluru, under the Securfization and Raconsfruction of
Financial Assets and Enforcement of Secunty Interast Act, 2002 (Act 54 of 2002)
and in exercize of powers conferred under Section 13(12) read with Rude-3 of the
Secunty Interest (Enforcement) Rules, 2002 issued Demand Notice dated

03.06.2025 calling upon the Borrowers/Co-Borrowers! Guarantors!
Mortgagors: (1) Sri.Kumaraswamy Suvarna, Slo. 5. Chandrakanth, Suvama
Divyashrea Apartmant, Fiat No 507, 5th Floor, Kapikad MNear Baliga Siore, Bejal
Post, Mangalore, Dakshina Kannada, Karnataka-575004, and alsoat : Sobha City,
Mykonos, Flal No, 7083, 8ith Fioor, R. K. Hegde Nagar, Thanisandra Main Road.
Benrgalura, Kamaiaka-560064 to repay the amount mentoned in the nolice being
Rs.29,37,679.76 Paisa (Rupees Twenty Nine Lakhs Thirty Seven Thousand Six
Hundred and Seventy Nine and Paisa Seventy Six Only} a5 on 02.06.2025 within
80 days from the date of receipt of the said nofice, together with further interest and
incidental expenses and cosls

The Borrowers/Guarantors/Mortgagors having faled 1o repay the amounl, rotice is
hereby given 1o the borrowers and the pubbc in general, that the undersigned has
faken possassion of the property. describad herein below in exercise of powers
conferred on him { her under section 13 (4} of the said Act, read with Rules 8 & 9 of
the Security Interest {(Enforcement) Rules, 2002 on this 22 August 2025.

The Bormowers/Guarantora/Morigagors in particular and the public-in general are
hereby cautioned not to deal with the property and any dealings with the property will
be subject to the charge of the Bank of Baroda for an amount of Rs.29,37 679.76
Paisa (Rupees Twenty Nine Lakhs Thirty Seven Thousand Six Hundredand
Seventy Nine and Paisa Seventy Six Only) ason 02.06.2025 logather with
furtherinterastand incidental expenses and costs,

The borrowers attention is inviled ko provisions of sub-seciion (B) of saction 13 of the
Bt inrezpecioffima avalable, io redesm the secired assats.

"W further invite your attention to sub section (8) of ssction 13 of the said Actin
terms of which you may redesm the securad assets, if the amount of dues fogether
with a8 costs, charges and expenses inciered by the Bank is tendered by vou, alany
time befors the date of publication of nofice for public suctionfinviting
quetationsiender fprivals irealy. Please note thal afler peblication of the nofice as
above, vour right 1o redeesm the secuned assets will not be available,”

Schedule Property: All thal piece and parcel of the property bearing Residantal
Apartment No.216, Handenahalli Vilage Panchayath Khatha T Khatha
Mo 150200102701021167, on the First Fioor, with a Super Built Up Area of 842
Square Fest, in the Apartment Building known as ‘PUSHPAME TOWN', Consisting
of one Bedroom along with proportionate share in the common area and alongwith
Ome Covered Car Parking Space and 307 Square Feel of undivided share in the
following proparies.

ttem Ne.1: All that piece and parcel of the corverled tand beanng survey No. 164/3,
situated al 5 Medahalli Village, Sarfapura Hobli, Anekal Taluk, in all measunng
31 Guntas and bounded on the : East by: Land bearing Sy, No 16472,
West by: Land beaning Sy. No.72, North by: Land beanng Sy. No. 1641, South by
Lanrd bearing oy. ko, 165,

Itam No.2: All that piece and parcel of the convertad [and beanng Survey No. 1650,
situated at 5 Medahalli Village, Sarjapura Hobili, Anekal Taluk, in @il measuring
25 Guntas and bounded on the: East by: Land bearing Sy. Mo.172, West by: Land
bearing Sy. No.72, Norh by Land beadng Sy, No64, South by Land
bearing Sy. No, 1652

Date : 22.08.2025 Sdi- Authorised Officer

PUBLIC ANNOUNCEMENT

(Regulation 14 of the insclvency and Bankrupley Board of India
(Wotntary Liguidation Process) Regulatoeas, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ENVOY MORTGAGE [INDLA) PRIVATE LIMITED

Mamie ol

Corparate Parson ENVDY MORTGAGE (INDIA)} PRIVATE LIMITED

Dake of Incorporation

of Corporate Parson | £2 March 2007

Autharidy undar wtin:h
Corporate Person is
I
Sritomisca e . ROGC-Sangahuru
sstared

%]

Corporate idenbly
4 fumber of Corpocate
Farson

Ur2200KA2007FTCO042213

Adcirgss of tha
reqisterad office and
5| principsl office
{f any) of corporate

QETE0

Dioor No-763, 2" Floar, Kastur Complex, Mission Road,
Sampangramnagar, Bengaluru - 560 027,
Karnataka, Imdis.

GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY
MEPZ SEZ, Tambaram, Chennai - 60D 045

NOTICE INVITING TENDER
MIT No.: WAP/ENVT/MEPZ/2025/ET/06. Dated 22.08.2025
WAPCOS Limitad (A Govt. of India Undartaking) as a Projact Management
Consultant on behalf of Chalrman, MEPZ Special Economic Zone Authority
(MSEZA), under the Ministry of Commerce and Industry, Government of India,
invites open online item Rate tender in a two-emvelope system from
Experienced, Competent and Eligéble Contractors for the balow mentioned work:

1. |Name of Work: Revamping of Trunk Infrastructure
Facilities at MEPZ Special Economic
Zona, Tambaram, Chennai

2. |Location MEFZ Special Economic Zone,

Tambaram, Ghennai, Tamil Nadu |
3. [Website tor viewing and | www.eprocure.gov.in, Www.mepz.gov.in,
downloading NIT WWW.WApPCOS.CO.In |

4, |Estimated Value of Work | Rs.457.7 croral/- (Exclusive of GST). l

s e

Liguidation
Fijcommancemsnt date

2 Augusl 2025
of Covporale person

MWarme, address emall| Mame: Mr Joby Chacko
address, elephone | Address: Mo 120, 37 Main, 3 Cross, Pride Valley
7| numberand the Wiew, Jigan: Hobdi, Bangatur - 5601035
ragislration number | Emad; pebwkci@grmail com
of the Liquidator Ph: +91 Q6633 (8656
Ragistration Mo IBBIPASDDIP-PO 3T22018- 1912300

Lasi dais for
Blobmission of claims |21 September 2025

Place : Bengaluru Bank of Baroda

epaper.newtndtanMs.mm .

Meotice i heraby given that Mis. ENVOY MORTGAGE (INDIA) PRIVATE LIMITED has
commencad wiluntany quidston on 22 August 2025,

The stakeholders of Mis. ENVDY MORTGAGE (INDIA) PRIVATE LIMITED are
heraby called upon to submit 8 proof of their ciaims, onorbefors 21 September 2025 to
the liquidator at the address mentioned agenatitem

The financial crediors shall submid thair proof of claims by elsclronic means only. All
ather slakeholders may submét the proof of claims in parson; by post or by alectronic
MEEmNS

Submission of false or misleading proofs of claim shall atiract penalties.

Date: 24.08 2025
Placa: Bengafsn

Joby Chacko
Liguidatar

Reg No. IBBIFIPA-001/IP-P01372/2018-19/12300

5. [Tender submission fee. |Rs. 23,600/~ (MNon-refundable, including
GST @ 18%).

Rs.4.67 crore/- (Refundable)

24 Manths from the Date of Award of Work

120 Days from the date of opening of
technical bid.

0209 2025 at 3.00 PM to be held on office
of The Development commissioner, MEPZ-

SEZ, 1G5T Road. Tambaram, Sanatorium |
22.09.2025 up to 15:00 hours

6. |Earnest Monay Deposit
7. | Project Gompletion Period
8. [Validity of Bid/Tender

9. |Pre-bid Meating

10. | Last date & time for
onling submission of
Technical & Financial Bid.

The tender document has ta be downloaded from above spacified websites,

Bidders are advized to visit above spacified websites requiarly for updates,

i.e., Addendum/Corrigendum, if any. All the Addendum/Carrigendum up 1o

submission of tender shall be the part of tender, Tha full details about the

work, specifications, Drawings if any, terms and conditions etc. shall be

availabla in the Tendar Document. The tender document has to be submitted
online an website hitps:feprocure.gov.in‘eprocure/app

For and on behall of WAPCOS LIMITED

(Sd/-)

Dy. Chief Engineer

WAPCOS Limited

Tender Notification Mo: EE/YP/AVINL/DIV-01/TN072025-26/

VISVESVARAYA JALA NIGAMA LIMITED
(Government of Karnataka Enterprise)
Office of the Executive Engineer YJINL, Yettinahole Project Division, No.1 Sakaleshpur -
573134 Ph: 08173-244454, e-mail: eeypdnl@gmail.com

Dated: 22.08.2025

PERCENTAGE TENDER NOTIFICATION (TWO TENDER DOCUMENT SYSTEM) (Only through kppp
portal system)

“The bidder can access &
download the tender
documents

5 No of works as
per Tender
Motification

SNo

"Percentage” tenders through kppp portal for 13 works are invited by the Executive Engineer, VINL, YP Division,
Mo.1,5akaleshapura on behalf of Managing Director, Visvesvaraya Jala Nigama Ltd., Registered office, Bangalore from thePWD
registered eligible contractors who fulfill the pre-gualification conditions as per the published bid documents for the work.
The amount put to tender varies from Rs. 101.56 Lakhs to Rs. 381.20 Lakhs. The contractors can download and submit the
completed bid documents for as per the Calendar of events mentioned below,

‘Date & Time of
Opening of
Technical Bid

Last date of
Submission of
campleted Tender
Documents

01 to 13

up to 5.30 pm

25.08.2025 to 23.09.2025,

23092025, vp to
5.30 pm

25.09.2025, 11.00 Am

Engineer, VINL, ¥YP Division, No.1, Sakaleshapura

PR L SRS MR AL T SO 20425

The technical bid (Cover-l) will be opened at the office of the Executive Engineer, VINL, Yettinahale Project Division, No.l,
Sakaleshapura through kppp portal. Details such as Amount put to tender/EMD amount/Qualification of bidders/ Tender
Conditions etc can be obtained through kppp portalhttps://kppp.-karnataka.gov.in/#/portal/portal-home. Financial bids will
be opened after Technical bid approval or on the date specified in the kppp portal, whichever is later. The authority competent
to accept the tenders shall have the right of rejecting all or any of the tenders without assigning any reasons and will not be
bound to accept the lowest tender. Corrigendum/addendum will be published in the kpppportal for all modifications or
corrections if any. Any further information required may be obtained from the undersigned during office hours. Sd/-Executive

Sd/-Executive Engineer, VINL, YP
Division, No.1, Sakaleshpura




MANGALURU

03

I_Ji\l’RHSS

Shivraj Singh Chouhan to visit
YLD affected areas in DK

ENS @ Mangaluru

DAKSHINA Kannada MP Capt.
Brijesh Chowta said that Union
Agriculture Minister Shivraj
Singh Chouhan has assured a
visit to areas in the district af-
fected by Yellow Leaf Disease
(YLD), and has initiated a de-
tailed survey to identify a long-
term solution to the crisis.
Addressing reporters on Sat-
urday, Chowta said the assurance
came during a meeting between
a delegation of MPs from the
arecanut-growing regions of
Karnataka and the Union Agri-
culture Minister during the re-
cently concluded Parliament ses-
sion. The MPs urged the minister
to announce a one-time compen-
sation package for farmers whose

EXPRESS READ

NMPA golden jubilee
marathon to be
held on August 31

Mangaluru : The NMPA Golden
Jubilee 10K Run, organised by the
New Mangalore Port Authority
(NMPA) will be held on August 31,
2025, at 6 am from Panambur
Beach. The event has already
registered over 3,000
participants, with runners
travelling from across Karnataka
and neighbouring states. The run
is said to mark a landmark tribute
to 50 years of NMPA’s legacy,
combining heritage with wellness,
and spotlighting Mangaluru as an
emerging hub for sports and
fitness. The three race categories
- 10K (timed), 5K (timed), and 3K
(fun run) - makes the event
inclusive and family-friendly.
NMPA Chairman Dr. AV. Ramana
described the event as a symbol
of unity. He said, “This marathon
is not only a tribute to 50 years of
NMPA, but also a commitment to
promoting wellness, community
spirit, and fitness.” Organiser Asit
Kulkarni assured participants of a
“world-class running experience”
with cultural showcases, cheer
zones, and a vibrant finisher’s
ceremony. The event will also see
enthusiastic participation from
students of St Aloysius University,
Srinivasa University, and several
colleges, ensuring strong youth
involvement. For registration,
visit www.nmpalOkrun.com.

Online extor:

EXPRESS NEWS SERVICE @ Udupi

UDUPI police have nabbed two individu-
als, including a minor, in connection
with an extortion case where they
threatened to share a morphed nude

video of a complainant.

Udupi SP Hariram Shankar said
that a complaint was filed after a

arecanut crops were destroyed
by YLD. They also appealed for
government support in explor-
ing alternative crops, promoting
tissue culture arecanut varie-
ties, and advancing research to
combat the disease effectively.
Chowta added that the delega-
tion also requested expedited re-
search by institutions such as
AIIMS to scientifically counter
the claim that arecanut is carci-
nogenic. The minister, he said,
assured them that the matter
would be treated as a priority.
The delegation also met Un-
ion Finance Minister Nirmala
Sitharaman to highlight the
growing concerns over areca-
nut imports, particularly ille-
gal imports routed through
Least Developed Exporting

2 from Udupi booked for

Countries (LDEC). Chowta said
the finance minister assured
them of a comprehensive study
on the issue and appropriate
action based on the findings.

‘Allocate captive mining’

The MP called on the state govern-
ment to allocate captive mines to
Kudremukh Iron Ore Company
Ltd. (KIOCL) to ensure uninter-
rupted operations. He said that the
KIOCL has been facing operation-
al challenges due to thelack of cap-
tive mining resources, despite hav-
ing made payments of nearly Rs
6,000 crore for the same. Chowta
stated that the matter has already
been brought to the attention of
Union Heavy Industries Minister
H.D. Kumaraswamy, but the state
government has yet to act.

MANGALURU

sunoay 4,08.2025

MoU being exchanged between MAHE and SSVMEI | express

The state govt is committed to ensuring a

transparent investigation and will take action
against those found guilty in the Dharmasthala case

AS
Ponanna,
Cong MLA

MAHE, SSVMEI sign
MoU to boost collaboration

EXPRESS NEWS SERVICE @ Udupi

MANIPAL Academy of Higher
Education (MAHE), Manipal
signed a Memorandum of Un-
derstanding (MoU) with Shri
Sode Vadiraja Mutt Education-
al Institutions (SSVMEI) at Ma-
nipal campus here recently.
This partnership marks a sig-
nificant milestone in fostering
collaborative excellence and
strengthening the educational
ecosystem in Karnataka.

The SSVMEI delegation was
led by Dr Radhakrishna S Aith-
al, CEO, SODE Group of Educa-
tional Institutions, Udupi, ac-
companied by Rathnakumar,
Secretary, Sri Sode Vadiraja
Mutt Education Trust, Udupi;
Dr. Thirumaleshwar Bhat, Prin-
cipal, SMVITM, Bantakal,

Udupi; Dr. Ravindra J, HoD
-Physics, SMVITM Bantakal,
Udupi; Dr. Sudarshan Rao, Dean
(IQAC); and Dr. Sachin Bhat,
Dean (R&C).MAHE delegation
was represented by Dr H S Bal-
l1al, Pro-chancellor, MAHE; Dr. P.
Giridhar Kini, Registrar, MAHE
Dr. Narayana Sabhahit, Pro Vice
Chancellor - Tech and Science,
MAHE.Dr P Giridhar Kini, Reg-
istrar, MAHE, speaking on the
occasion said the signing of
MOU marks the beginning of a
transformative journey for both
institutions. “Our collaborative
efforts will not only enhance ac-
ademic programs and research
initiatives, but also create a ro-
bust network of educational ex-
cellence that will serve as a
model for institutional partner-
ships in India,” he said.

SOUTHERN RAILWAY

E-Tender Nolice For The Supply of Stores No E-18/2025

hOrmOnc, datmcm

weabd, Fouwd Tarle edld Sopieel,

Bk A0 &iom da Canara Bank

PR e es

ion case; 2 held in Udupi

posting provocative
messages on social media

EXPRESS NEWS SERVICE @ Udupi

THE Udupi police have registered two cases
against individuals accused of posting provoca-
tive content online, citing concerns that this
could disrupt communal harmony.

In the first case, Santosh Kulal, attached to the
Social Media Monitoring Cell of Kollur Police Sta-
tion, reported that, on August 22, at around 7 pm,
while monitoring Facebook, he found a post on
Jagadish Udupa’s account that questioned the gov-
ernment’s decision to invite author Bhanu Mushtaq
to inaugurate the state’s Dasara celebrations, call-
ing it an insult to Hindu traditions. The post also
stated that such an act was ‘wrong appeasement of
one community, and an affront to Hindu religious
sentiments’, warning of further consequences.

Police also stated that the post was provocative
in nature and had the potential to disturb com-
munal peace. Shortly after the discovery, Kollur
police registered the case against him.

In another incident, Sundar, Police SI of Karkala
Rural Police Station, while monitoring social me-
dia platforms on August 22 at 5 pm, came across a
post on the Facebook page “Sudeep Shetty Nitte.”
The accused, Sudeep Shetty of Nitte village in
Karkala taluk, had commented on a poster regard-
ing the chief minister’s announcement that author
Banu Mushtag would inaugurate Dasara. His post
claimed that Dasara is a Hindu cultural festival
and accused the Congress government of repeat-
edly hurting the sentiments of the Hindus by in-
volving someone who ‘does not accept Hindu tradi-
tions. Police stated that the remarks were intended
to create enmity between communities. Accord-
ingly, Karkala Rural Police registered the case.

plainant was extorted for a total of Rs
4,44,999 in several phases. Based on the
complaint, a case was registered at
Udupi CEN police station under sections
308(2), 318(4) BNS, and 66(E) of the IT
Act.
As per the instructions of SP Hariram
Shankar, a special team was formed
under the leadership of CEN Po-

The fliowing a-lencars’ cormgenca are pubkshed in ineps wedalls, Fema are requestod t logn
o htipe s iropa.gov.in-login=e.tender-goodslservices (new) and quote against thes
fendern. Manual quotafors wil not be enberdained for these tendes. Closing fime for all
lendars 14230 houra.

SlNa. | Tender No Dwacriptlon D Dalle , ﬂunrﬂhr
.| 256460 | AASPRINGASSEMBLY | 03082025 | 81SETS
2 25656 smnwu H SPAING UNIT 002028 uu NOS
1 258406 SFF I::F l.iGdJULF MEEM&&-’ crwa :'nr-'s. | 1 BET
a §O266847 | CONTROL CARDS FOR E.70 10002025 | 5SETS
BHAKE SYSTEM
5 T8SE23 FRIOTION WEDGE 11002025 2400 RO
£ 11280635 | RETUAN AIR FILTER FOR LHB 1092005 | 3512N0S
I pa bk e BULL GEAR (T2 TEETH) 12082025 50 NOS
FOR WAP-7 LOCOS
B 44255018 MODIFIED CASNUB-22 HS 12092025 314 BETS
CAST STEEL BOGIE
B p1Esd43ma ONE COACH SETOF 1603025 484 SETS
PL PAINTING KIT
10 | TE2S5857 BOGIE FRAME COMPLETE 178025 | 150NDS
1. | 2252353 BEARING BRACKET 19/09/2025 252 NOS
ASSEMBLY (PE)
12. | 26253476 HEGH CAPACITY 19/09/2025 293 NOS
LOCO SIDE BUFFER ASSY
13 ekt SINGLE BOTTLE VACLILMA 2H0EEIES 23 NOS
1 CIRCURT BREAKER

Principal Chief Material Manager

The fodowing Comiganda ane published in IREPS website. Firms ane requestad 0 Iogin o &
sanices (i) for details:

CORRIGENDUN! TO TEWDER NWOTICE MO.E-162025, TENDER MO. 03255605, ITEM: RC
FORMANUFACTURING AND SUPPLY OF 1IM 12 BG 60KG WELDABLE CMS CROSSING,

FIELD NAME: TENDER CLOSING DATE & TIME
EXISTING: READ AS:
14082025 14:30 280872025 14:30

SURVEILLANCE 5YSTEM

CORRIGENDUM TO TENDER NOTICE NO.E- 17/2025, TENDER WO. 26255029, ITEM:
SUPPLY, INSTALLATION, TESTING & COMMISSIONING OF IP BASED VIDEQ

FIELD NAME: TENDER CLOSING DATE & TIME

EXISTING: READ AS:
1082025 14:30 Q1062025 1430

Principal Chisf Malerial Manager

des i Gt

£ 5 Bank of Baroda

LA Gowermment of India Undertating)
Indiranagar Main Branch, No.325, C M H Road, Indiranagar, Bengaluru-560038
POSSESSION NOTICE

The undersigned beng the Authorized Officer of tha Bank of Baroda, Indiranagar
Main Branch, Bengaluru, under the Securilization and Reconstruction of
Financial Azsats and Enforcement of Security Interest Act, 2002 (Act 54 of 2002)
and in axercize of powers confarred undar Section 13(12) read with Rule-3 of the
Sacunty Interest (Enforcement) Rules, 2002 issued Demand Notice dated:
03.06.2025 calling upon the Borrowers/Co-Borrowers! Guarantors!
Mortgagors: (1) Sri.Kumaraswamy Suvarna, Sfa. 5. Chandrakanth, Suvama
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REGIONAL OFFICE MANGALURU
Presents

PROPERTY 2025

MANGALURU, PUTTUR, HASSAN,
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GRAB THIS DPPORTUNITY TD PURCHASE
PROPERTIES AT VERY AFFORDABLE PRICE
THROUWUGH ONLINE AUCTIONS

or mare details contact: A-R-M Branch Mangalore - 8482010646, 8844615117
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JUDGE AND J.M.F.C. UDUF
Cor, Mis, Gase Mo, 18053025
Batwoen:

Mr, Ganash Sundar Shalty, Aged abouwl
55 yoars, 5o of Labe Sundas Shatty

and Labe Ammannl,

o ZAT. Magatwar Path, Bhar, Pung,

Maharashire- 412808 - Faditioners
mnd

Tha Tahasiidar,

The Reglatrar of Birh & Daeath Kaup
Twiuk & District Respandant
PUBLIC NOTICE
Toke notice that the abova named
praatiliorars has led tha above for seaking
dirsciion o the respondeni to make an
antry of Death of palflonsr Maedhar
Ammanl who hae explired an 02-03-1070
al DNo. 2143, Panpmar, Dodda Madbs,
Bhantmkal Posl, Heug Taluk & Udupl
Districl, and thal he above cass o
baen posied to 16-00-2026 for  your
appoarance al 11.00 am. belore B
Courl. i any otber lagal hairs or chssctors
arm hereby callied upon W appaar in
parson o through Bn advocaie an iha
said date and tima mnd conlest, falling
which the matier wil be haard &and

dacidad in their absancs,

Grvan under my hand and the sesl of

this cour (his 2@nd day of Augusl 2028
By ordar of the coun

Divyashres Apartment. Flal No.S0T, Sth Floor, Kapikad Near Baliga Store, Begal Bl =
Post, Mangalore, Dakshina Kannada, Karmataka-575004, and also at : Sobha Cily,
Mykonas, Flat No, 7083, Bth Floor, R. K. Hegde Nagar, Thanisandra Main Road,
Bangaluru, Karnataka-560064 to repay the amount mentionad in the notica baing

Rs.29.37 679.T6 Paiza (Rupees Twenkty Ming Lakhs Thiry Seven Thoosand Six

woman befriended the com-
plainant on Facebook and made
a video call. Shortly after the
complainant accepted the video

lice Station Inspector Ramach-
andra Nayak and PSI Harish.
They nabbed a juvenile in con-
flict with the law, and the ac-

Sa'- Shoareladar, Pr, Civil Judge &
nﬂaﬁmm. LoRgo JMFC Court, IJEIupI

Vol Sdi- Smi. Moona Wilson
J0-0H-202% Advocats for Pelitionars

MR, Bomgs
vk

20082025

call, a morphed nude video fea-

turing the complainant’s face was
sent to their WhatsApp number. She was
then threatened by an unknown person,
who demanded money and warned that
the video would be made viral on social

media if she did not pay it. The com- SP informed.

cused Zaid Mohammad alias Zaid

Khan (19) of Deeg district in Rajas-
than. A total of five mobile phones and
cash amounting to Rs 2 lakh were seized
from them. Other accused in the case are
absconding and remain to be arrested,

PUBLIC ANNOUNCEMENT
(FRequlation 14 of the Insolvency and Bankrupdcy Beard of India
voluntary Lipustation Process) Regutations, 2017
FiOR THE ATTENTION OF THE STAKEHOLDERS OF
ERVOY MORTGAGE (INDIA) PRIVATE LIMITED

Pefamiee Of
Corporate Person: | VO T MORTGAGE (INDIA) PRIVATE LIMITED

—

Data of Incorporation
of Corporate Person

[

22 March 2007

Aiitharily unches which
Corporate Parson is
incorporated |

terad

Ead

ROC-Bengaluru

Corporate Identily

Mumber of Corporata | UF2200RA00TPTCOME213

E=

6 lcommancament data | 22 Awguest 2025
of conporats person

Marre, &ddress, endl| Mamea: Mr, Joby Chacko
address, lelephone | Address: Mo 120, 37 Main, 37 Cross, Pride Walley
Tl numbsss and fhe View, Jigani Hobli, Bengalur - 580 105
rsgistration numbss | Email: jobykc@gmail com
of the Liquidator | Ph: +51 98633 DBEAE
Registraton Mo, IBBUPA-QOHIP-PH AT220M 8- 1912300

Last date for
Bl e of ciaimg | 21 September 2025

Motice is heraby given that Mis. ENVOY MORTGAGE (INDIA) PRIVATE LIMITED has
commanced wolenary lquidation cn 22 August 2025

The stakehoiders of Mis. ENVOY MORTGAGE (INDIA) PRIVATE LIMITED are
hereky called wpon to submit 2 proofofthieir claims, on orbefore 21 September 2025 io
thiz liguidator a1 the address mentonsed agalnst em 7.

The financeal creditors shall submit thair preod of claims by elactronic means only. All
other stakeholdars may submil the proof of claims in parson, by post or by elecironic
ITIEEMNE.

Submission of false or mizlesding proofs of claim shall aliract penatties.
Date: 24.08.2025

Reg No. IBBUIPA-001/IP-P01372/2018-19/12300

IN THE COURT OF THE N ADDL. CIVIL
JUDGE AND J M.F.C., AT LDUM
Crl., Mis, Cose Mo 2002028
Babarmin
1) HASAMARBA, Aged mboul 65 yesr
2)ABRUL HAMMED B, Aged aboad B1
yaara, 3} AYISHA BANU, Aped about 56
yaar, 4} MOHAMMED, Aged sboid 53
yaars, 5) MAIMUNA, Aged abolt 52
yoars, 6] ATHIEA, Aged about 52 yemrs
T IBRAHIM, Aged aboul 51 years
All are the children of Late Bavunn By
& Pulthihumma and all ane parrmanent
resldant at 7-100, Hejamedi, Koy Tals
Udupl District. —— Petitioners
anil
Tha Registrar of Birth & Deaths,
Ruprasaniad by Tha Tahsiidar Grade 0

Barch, Two Thousand Teenly Twa) &
Hejamadi Village, Haup Taluk & Lduep
Dislrict, [maresied person's miay @pp
and file objecilions If any in the mater
aithar in person or through Advocabe
on the Z24th day of Seplember, 2005 &
11.am otherwiss the matier will be haand
and decided on that day
Given under my hand and the sl of the
court this Z3rd day of Auguest IS

By order of the court
Sdi- Sharistedar, Prl. Civil Judge and
JMFC Court, Udupl

Sdl- Umesh Shetty
Advosate for Petitioners

Hundred and Seventy Mine and Paisa Seventy Six Onky| a5 on 02.06.2025 within
60 days from the date of receipt of the said nofice, together with further interest and
inGidental expenses and costs

The Borrowers!GuarantorsiMortgagors having failed to repay the amount, nolice is
hereby given 1o the borrowers and the public in general, that the undersigned has
taken possession of the property describad hargin beiow in exercise of powers
conferred on him / her under section 13 (4} of the.said Act, read with Rules 8 & 9.of
the Security Interest {Enforcemient) Rules, 2002 on this 22 August 2025,

The Bomowers'Guarantors/Morigagors in particular and the public in general are
hereby cautioned not to deal with the property and any dealings with the propearty wili
be subject to the charge of e Bank of Bareda for an amount of B9.29,37 679.76
Paisa (Rupees Twenty MNine Lakhs Thirty Seven Thousand Six Hundred and
Seventy Mine and Paisa Seventy Six Only) 85 on 02.06.2025 together with
further interast and incdentad expenses and cosls,

The borrowers attention is invited ko provisions of sub-section (8] of section 13 of the
Act, in respact of ime available, 1o redeem the satured assets

“We further nvile your altention to sub section (8) of section 13 of the sald Act in
terrms of which yau may redesm the securad assels, if the amount of duas logether
with all costs, charges and expenses incurmed by the Bank is tendared by you, atany
fime before. the date of publicabion of nofice for public suclionfinviing
quotationartender (private freaty. Please note that afier publication of the notics as
above, your nghl o redeem the secured assets will not be available.”

Schedule Property: All thal plece and parcel of the property bearing Residantal
Apartment No.216, Handenahalll Vilage Panchayalh Khathe E Khatha
Nec150200102704021167, on the First Fioor, with a Super Built Up Area of 542

situated at 5 Medahalli Village, Sanapura Hobli, Anekal Tabuk, in &ll measuring
41 Guntas and bounded on the : East by. Land bearing Sy. No 16472,
Wasl by- Land bearing Sy, Mo.72, North by: Land bearing Sy, No. 1641, South by
Landbeanng Sy. No. 165.

ltem No.2: All that piece and parcet of the converted land beanng Survey No. 16511,
situated at 5.Medahalli Village, Sanapura Hobli, Anekal Takuk, in all measuring
25 Guntas-and bounded on the: Eastby: Land bearing Sy, No.172, West by: Land
bearing Sy, No.72, Morh by Land bearing Sy, No.1B4, South by Land
bearing Sy. Mo, 165/2

Date : 22.08.2025
Place : Bengaluru

Sdi- Authorised Officer
Bank of Baroda

Allthe news.
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Plintutry of Aayuish
Governmen of Indla

concerned StateUT.

by promoting

concerns.

that “Caution -

J-11019/01/2017-DCC{AYUSH)

GOVERNMENT OF INDIA
MINISTRY OF AYUSH
AYUSH BHAWAN

‘B' BLOC

website

Public Notice

The gencral public is hereby informed that the Ministry of Ayush, Government of India
neither certify/approve any Ayurvedic, Siddha, Unani & Homcopathic (ASU&H) company or
its drug/ medicine nor grant license of manufacture for sale to any Ayurvedic, Siddha, Unani
& Homeopathic (ASU&H) manufacturer/company. Further, as the extant provisions of the
Drugs & Cosmetics Act, 1940 and rules thercunder, the license of manufacture for sale of any
ASU&H medicine /drug is granted by the State/ UT Licensing Authority (SLA) of the

2. The Ministry of Ayush hereby notifies the public that-
1o Ivis illegal to advertise ASU&H drugs ¢laiming miraculous or supernatural effects for
the treatrent of diseases. Such advertisements can mislead and endanger public health

unverified or false claims.

Fdrens of T8 TR e womiee | | Square Feet,inthe Apariment Building known as PUSHPAME TOWN', Consisting & ﬂ‘;i}mﬁ and Magic Remedies (Objectionable Advertisements) Act, 1954, stricily
registored office and | no., o, 7613, 2° Floor, Kastur Gomplex, Mission Road, | |'\71fe88 1ha petiioners are fled the of ane Bedroom along with proportionate share in the common area and alongwith prohibits the “d""‘:'_'“I“““““ of drugs and Mg remedies for Th'-': sheEumeen of certain
5 i g:;l'!lc;pral uﬂi-:am SEmpangiramnagar. Bangahuni - 560 037, f‘;ﬂﬁuﬂﬂlﬁ - :f:f ;:':ﬁ One Covered Car Parking Space and 307 Square Fest of undivided share in the discases and conditions. Any person found guilty of contravening this Act shall be
persan Kemaii. indld dale of death of the "PUTHTHUMMA=| | olowing properties liable for penalties as prescribed under the law.
Teuideion ded intestale on 30.03.2022 (Thaty| [ 1temNo.1: All that piece and parcel of the converted kand bearing survey No. 16413,

i, The Ayurvedic, Siddha and Unani (ASU) medicines containing the drugs listed in
Schedule E(1) of Drug Rules, 1945 are mandated to be consumed under the
supervision and guidance of a registered medical practitioner of the concerned system
of Ayush medicine. Container of such medicines will have instruction over its label

To be taken under Medical supervision™ in both Hindi and English
languages. General public are advised to use such medications only after consultations
with registered medical practitioners / doctors of concem Ayush systems.

iv. Sell-diagnosis or self-medication with Ayurveda. Siddha, Unani & Homeopathy
(ASU&H) drugs/ medicines should be avoided. It is suggested (o seek advice of
registered medical practiioners / doctors of concern Ayush systems for any health

3. General public is hereby informed to be aware of the aforementioned facts in respect of
ASU&H drugs/medicines and avoid patronizing of misleading advertisements of such
drugs/medicines. Public is also encouraged 1o report uny such objectionable advertisements,

Flaca: Bengeduru ' ' J
Joby Chacko ln ]UEt a CIIEk- m P'l\!l)llk\l?.ﬂq B8 + The New Indlian Express false claims, fake medicines etc. to Drug Policy Section, Ministry of Ayush al (email: ayush-
i : Y medicine@gov.in) and‘or the concerned State Licensing Authority for a riate action,
it Log to www.newindianexpress.com : Sl o | € i e T Mty of Ak

cbe17201/11/0003/2526

K. GPO COMPLEX, INA, NEW DELHI-110023

 Www.ayush.gov.in
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132/1, Bethel, Upginakote, Dalnady,
\Varamballi, Udupi District- 576213,
Karnataka, have changed my name
as MONICA OLIVERA (new name}),
for all purposes vide affidavit dated
23-08-2025, sworn before nolary
Yadav T. Kunder, Udupi.

CHANGE COF NAME

Kundeshwara House Church Road,
Near Durgaparameshwari Temple
Kundapura, Kundapura Taluk, Udupi
District- 576201 have changed my|
name as SHREESHA SHANKAR
POOJARI, vide affidavit dated
23-08-2025 sworn ovefore notary|
H Udaya Kumar Shetty, Kundapura

|, AFNAN AHMED and B AFNAAN
AHMED (old name), S/o Mchammed
Gouse, residing at #2-84, K M Manzil,
Majur  Kidmanjeshwara and Post,
Kundapura Taluk, Udupi, Pin- 576219,
have changed my name as AFNAN
AHMED (new name) for all purposes|
vide affidavit dated 22-08-2025, swom
before notary Jyothi K. Shetty, Udupi.
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